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Title : Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be laid.

 

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): On behalf of Shri Prithviraj Chavan, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the
Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Bharat Immunologicals and Biologicals
Corporation Limited, Bulandshahr, for the year 2008-2009.

(ii) Annual Report of the Bharat Immunologicals and Biologicals Corporation Limited, Bulandshahr, for the year 2008-
2009, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2135/15/10)

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI JAIRAM RAMESH): I beg to lay on
the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619A of the
Companies Act, 1956:-

( i ) Review by the Government of the working of the Andaman and Nicobar Islands Forest and Plantation
Development Corporation Limited, Port Blair, for the year 2008-2009.

(ii) Annual Report of the Andaman and Nicobar Islands Forest and Plantation Development Corporation Limited, Port
Blair, for the year 2008-2009, alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2136/15/10)

 

(3) A copy of the Notification No. S.O. 389(E) (Hindi and English versions) published in Gazette of India dated 17th

February, 2010, making certain amendments in the Notification No. S.O. 262(E) dated the 22nd February, 2007
issued under Section 8 of the Biological Diversity Act, 2002.

(Placed in Library, See No. LT 2137/15/10)

 

(4) A copy each of the following Notifications (Hindi and English versions) under Section 3 of the Environment (Protection)
Act, 1986 :-

(i)              S.O. 191(E) published in Gazette of India dated the 27th January, 2010, declaring area around Sultanpur
National park as Eco-sensitive Zone.

(ii)            S.O. 3067(E) published in Gazette of India dated the 1st December, 2009, making certain amendments in the
Environment Impact Assessment Notification, 2006.

(Placed in Library, See No. LT 2138/15/10)

 

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Central Pollution Control Board, New Delhi, for the



year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Pollution Control
Board, New Delhi, for the year 2008-2009.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 2139/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Gandhi Smriti and Darshan Samiti, New Delhi, for
the year 2008-2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Gandhi Smriti and Darshan Samiti, New Delhi, for
the year 2008-2009, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Gandhi Smriti and Darshan
Samiti, New Delhi, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2140/15/10)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the South Central Zone Cultural Centre, Nagpur, for the
year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the South Central Zone Cultural
Centre, Nagpur, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 2141/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI D. PURANDESWARI): I
beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National Council of Educational Research and
Training, New Delhi, for the year 2008-2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the National Council of Educational Research and
Training, New Delhi, for the year 2008-2009, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Council of
Educational Research and Training, New Delhi, for the year 2008-2009.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2142/15/10)

 

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Auroville Foundation, Auroville, for the year 2008-
2009.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Auroville Foundation, Auroville, for the year 2008-
2009, together with Audit Report thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Auroville
Foundation, Auroville, for the year 2008-2009.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.



(Placed in Library, See No. LT 2143/15/10)

 

(5) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Technology Madras, Chennai, for
the year 2008-2009, together with Audit Report thereon.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 2144/15/10)

 

(7) A copy of the Annual Accounts (Hindi and English versions) of the Indian Institute of Technology Kharagpur,
Kharagpur, for the year 2008-2009, together with Audit Report thereon.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 2145/15/10)

 

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Rajiv Vidya Mission Andhra Pradesh (Sarva Shiksha
Abhiyan), Hyderabad, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Rajiv Vidya Mission Andhra
Pradesh (Sarva Shiksha Abhiyan), Hyderabad, for the year 2008-2009.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 2146/15/10)

 

(11) (i) A copy of the Annual Report (Hindi and English versions) of the U.P. Education for All Project Board (Sarva Shiksha
Abhiyan), Lucknow, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the U.P. Education for All
Project Board (Sarva Shiksha Abhiyan), Lucknow, for the year 2008-2009.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 2147/15/10)

 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technical Teachers' Training
and Research, Bhopal, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of
Technical Teachers' Training and Research, Bhopal, for the year 2008-2009.

(14) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 2148/15/10)

 

(15) (i) A copy of the Annual Report (Hindi and English versions) of the Board of Practical Training (Eastern Region),
Kolkata, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Board of Practical Training
(Eastern Region), Kolkata, for the year 2008-2009.

(Placed in Library, See No. LT 2149/15/10)



 

(16) (i) A copy of the Annual Report (Hindi and English versions) of the State Project Office (Sarva Shiksha Abhiyan),
Gangtok, for the year 2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the State Project Office
(Sarva Shiksha Abhiyan), Gangtok, for the year 2008-2009.

(17) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (16) above.

(Placed in Library, See No. LT 2150/15/10)

 

(18) (i) A copy of the Annual Report (Hindi and English versions) of the Board of Apprenticeship Training (Northern
Region), Kanpur, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Board of Apprenticeship
Training (Northern Region), Kanpur, for the year 2008-2009.

(Placed in Library, See No. LT 2151/15/10)

 

(19) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technical Teachers' Training
and Research, Chennai, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of
Technical Teachers' Training and Research, Chennai, for the year 2008-2009.

(Placed in Library, See No. LT 2152/15/10)

(20) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Technical Teachers' Training
and Research, Kolkata, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the National Institute of
Technical Teachers' Training and Research, Kolkata, for the year 2008-2009.

(Placed in Library, See No. LT 2153/15/10)

 

(21) (i) A copy of the Annual Report (Hindi and English versions) of the Board of Apprenticeship Training (Southern
Region), Chennai, for the year 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Board of Apprenticeship
Training (Southern Region), Chennai, for the year 2008-2009.

(Placed in Library, See No. LT 2154/15/10)

 

(22) (i) A copy of the Annual Report (Hindi and English versions) of the Goa Sarva Shiksha Abhiyan Society, Panaji, for the
year 2008-2009, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Goa Sarva Shiksha
Abhiyan Society, Panaji, for the year 2008-2009.

 

(23) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (22) above.

(Placed in Library, See No. LT 2155/15/10)

 



(24) (i) A copy of the Annual Report (Hindi and English versions) of the Maharashtra Prathmik Shikshan Parishad (Sarva
Shiksha Abhiyan), Mumbai, 2007-2008, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Maharashtra
Prathmik Shikshan Parishad (Sarva Shiksha Abhiyan), Mumbai, 2007-2008.

(25) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (24) above.

(Placed in Library, See No. LT 2156/15/10)

 

(26) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Mangement Bangalore,
Bangalore, 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Mangement Bangalore, Bangalore, 2008-2009.

(27) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (26) above.

(Placed in Library, See No. LT 2157/15/10)

 

(28) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Mangement Indore, Indore,
2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Mangement Indore, Indore, 2008-2009.

(29) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (28) above.

(Placed in Library, See No. LT 2158/15/10)

(30) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Mangement Kozhikode,
Kozhikode, 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Mangement Kozhikode, Kozhikode, 2008-2009.

(31) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (30) above.

(Placed in Library, See No. LT 2159/15/10)

 

(32) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Mangement Ahmedabad,
Ahmedabad, 2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Mangement Ahmedabad, Ahmedabad, 2008-2009.

(33) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (32) above.

(Placed in Library, See No. LT 2160/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT H. PALA): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Narmada Control Authority, Indore, for the year
2008-2009, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Narmada Control Authority,
Indore, for the year 2008-2009.



(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 2161/15/10)

 

(3) A copy each of the following papers (Hindi and English versions) under section 619A of the Companies Act, 1956:-

(a) (i) Review by the Government of the working of the Andhra Pradesh State Irrigation Development Corporation Limited,
Hyderabad, for the year 2007-2008.

(ii) Annual Report of the Andhra Pradesh State Irrigation Development Corporation Limited, Hyderabad, for the year 2007-
2008, alongwith Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 2162/15/10)

 

(b) (i) Review by the Government of the working of the U.P. Projects Corporation Limited, Lucknow, for the year 2006-2007.

(ii) Annual Report of the U.P. Projects Corporation Limited, Lucknow, for the year 2006-2007, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(4) Two statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 2163/15/10)

 

________

 


